1945 Oral Answers

ffTHE DEPUTY MINISTER IN THE
MINISTRY OF  TRANSPORT  AND
COMMUNICATIONS (SHRI B. BHA-

GAVATI): (a) to (d) A statement is laid o, the
Table of the Sabha.

STATEMENT

(a) Yes.

(b) (i) No. of cases registered in L961-
62— i277.

(ii) Length of wires involved—889 k.m.
(iii) Estimated cost Rs. 2,82,170.
(c) and (d) The problem is essen

tially one of law and order. Ah theft
State

cases are promptly reported to

police autnonties and heads of circles
are keeping close liaison with State
police orhcers. Vigilance parties and

being maintained in
addition the
taken

check posts are
many affected areas. In
following steps have also been
to minimise copper wire thefts: —

(i) Replacement of copper wire by
copper weld wire in theft-affected
areas.

(ii) Replacement of overhead lines by
underground cables on the main
trunk routes.

(iii) Increase of liability to punishment
for the offence.]
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SHRI B. BHAGAVATIL: In 1960-61 the
total weight of copper wires stolen in Kg.

26,226'22 and in value it was Rs. 1,32,110.
For 1961-62 the figure has been given.

SHRI A. B. VAJPAYEE: May I know
whether it is a fact that the Department of
Transport and Commu-
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nicauons is not receiving necessary co-
operation from the State police in checking
these theft cases?

to Questions

SHrRI B. BHAGAVATI: No, Madam.
Necessary help has been received but it is a
very difficult problem. So the theft is
increasing and at present some electronic fault
locators have been provided in important
testing stations. I think it will help the police
to detect the culprits.
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CONSTRUCTION OF NEW RAILWAY STATION
BETWEEN BALRAMPUR AND KANPUR

*402. SHRI A. B. VAJPAYEE: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government have received
memoranda from the members of the public
with regard to the construction of new railway
station on the bank of the river Rapti between
Balrampur and Kawapur Railway Stations on
the North Eastern Railway; and

(b) if so, what is the reaction of
Government in the matter?]

ranslation.
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THE DEPUTY MINISTER IN THE
MINISTRY ofF RAILWAYS (SHrI S. V.
RAMASWAMY): (a) Yes, Madam.

oral Answers

(b) The proposal was examined and not
accepted for want of adequate justification.
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SHRI A. B. VAJPAYEE: May I Know On
what basis new railway stations are opened?
Are there any criteria?

SHRI S. V. RAMASWAMY:: Yes, Madam.
On the basis of traffic just -flcation. If there is
financial justification also we look into it.
Now, we generally do not open stations unless
there are no stations within a distance of three
miles on either side. The hon. Member as
Member of the Lok Sabha made a representa-
tion in 1959 and it was examined.
Subsequently, another Member of the Lok
Sabha made a represen'ation ea'ly this year. It
wagq again examined and it was found that if a
halt was opened there would be a loss of Rs.
10.000 and if a flag station was opener there
would be an annual loss of Rs. 26,000. So
ther« is no financial justification for this.

SHRI A. B. VAIPAYEE: Ts it not a fact
that the distance between Balrampur and
Kawapur is more than s’x miles?

SHRI S. V. RAMASWAMY: From
Kawapur it is 9 m'les and from Balrampur it
is only two miles.

t[ ] Hindi translation.
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t|REQUEST FOR AEROPLANES FOR USE IN
ANTI-LOCUST CAMPAIGN

*403. SHRI A. B. VAJPAYEE: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) whether it is a fact that the
Government of Uttar Pradesh asked
the Centre for some aeroplanes for
use in the Ant-Locust campaign; and

(b) if so. the date on which the
acroplanes were asked for and the
date on which they were actually

handed over?]
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t{THE MINISTER or STATE IN THB
MINISTRY oF FOOD AND AGRICULTURE
(SHRI RAM SUBHAG SINGH): (a) No, Madam.

(b) Does not arise.]
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